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MADHYA PAALDESI 207
Mo 24 g 2705,
L MADUYA PRADESH UPKAR (SANSHODILAN ) ADTHNIY AN, 2005,

[Feveiviad the pesent of the Governar on the 25th Aupgust, M5, dewn! il published [0 the " NMadbyn
Pradesh Garette (Fxtra-ordinary)” dated the Sih Septombee. 3003

Ao further o amend the Madhya Pradesh Upkar Adhinigum, FUS1L

It |1 ennicted tiv the Midbph Prodosh Lenislatrz fndhe =0 el Yl of the R-:]'Ju.lili.i.' wl

BOLTL s ErHss

Short le il Pl ThiscAer muy besealled the Madhya Poedesh Uik soshodhan ] Acainiyam. 2005,
[Halenlentu PR NN AN
70 1t shall be deemed o rsve come Into: Serce on the (38 i ol Tane, 2065

Mimrnd el Wl LT th prowvisn fo subs saction (1) of Saofinn 3 of the Stadhiva Pracdash Dakar Adthimsom,
s | [t (e | oo [9825 TIRT CIouse (1] I8 ToIOWINS rause sHall fn A0, pameis—

(i) ta) sold or supplied e the Moshya Pradesh Soie Fleotrteny Board by the Madhya
Pradesh Pawer Generating Copoany Laraiel Libhadpir regisered anider the

’ Companies Act, 1956 (Ko | el 1936),

() sl v sepplaed o e Madhva Piodesh 3odle kehoina ¥idyat Varan Company
Limited, Hhopal, the Madhya Prodesh Pashehim feshetm Vot Vitran Company
Limited Ingore and the Madhya Prodesh Purve Kahetra Vigyw: Visan Company
Lonmtent,-Jabalpur by the Madhva Pradesl: Stang 2oty Hnand. ™
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